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E-AUGTION SALE NOTICE Dt. 27.03.2026

Whereas, the avthorized officer of UG BANK has faken possession of the fellowing properties pursuant to the nofice issued under saction 13(2) of SARFAES] Actin the
following loan accounts with right to-sell the same sirictly on "As is what is basis”™ & "Whatever there is basis” & "Without recourse Basis” for realization of Bank & dues plus
imierest a5 defailed heraunder and whereas consaquent upan failure io repay the dues by the borroweris)/ guarantor{s], the undersigned in Exercise of power conferred under
seclion 13 (4) of the SARFAES| Act propose 10 realize the Bank & dues by sade of the said property. The Sale will be done by the undersignad through e-auction platfarm
provided at the wabsite -hiips:/baan

com

uco BANK | Zonal Office Surat, Riddhi Shopper, Opp. Star Bazar Adajan Hazira Road, Surat.
PH.No. : 0261 - 2797700, 9525444438. E-mail : zosurat.rec@uco.bank.in

Aemoun I]I?S“hn-TIHT
I, Name of Borrower & ; Reserve € coOe
Description o Property Ouistanding Rs. :
Na. Guarantor Passession Type Price Rs. EMD ?::nn::tt::::
1 gﬂﬁ:?ﬂhﬂa::".:s“hha' Hesidential House Plot No. 115, Shubham Residency, Nr Essentiplife m"i‘?&-ﬂﬁm’" Rs.8,65,000/-
Kalpeshbhai Sojitra Biotech, Jokha - Valthan Road, Jokha, Tal, Kamrej. Surat, Physical Rs.B6,500/- T
o [ “:“;:m'hﬁf“'“ Rosidertal House Plot No. 10 Shubham Rosidency. Ne. Essentolfes ReAT.08597 065 3 5.65,000/- Franotosseans s
. shabe olech, - Jokha, Tal, . Dist, : :
Hihlﬂ!ﬂ IRECH, JORNE-YAIiNEN MOdd,JORNE, 11, Raimre|., L u Physical Rs.86,500/ "H?Eﬂgﬂgz;?ﬁﬂ;
5| Vinubhai Savilbhal Malavia & [Residential House Piot No. 111 Shubham Residency, Nr. Essentolfes| ™' pilo00 | Rs.8,65,000/-
* | Manjulaben Vinubhal Malaviya|Biotech, Jokha-Valthan Road, Jokha, Tal, kamre), Dist, Surzt Physical Rs.86,500/-

Contact Details and website address of service provider any other property related query may Contact Zonal Dffice: Contact No. 0261-2797700,
E-mail ID : zosuratreci@uco.bank.in, during the working hours {10:00 AM to 05:00 PM) from Monday to Saturday except Bank Holidays.

Terms and Conditions of E-Auction Sale ; 1, Bidders are advised to go through the wiebsite - Mtps://baankmet.com (Also on for detalled terms and conditions of auction sale
befora sybmitting their bids and taking part on g-auction sal proceading, 2. intending Bidder shall hold a valid active E-mail ID and PAN, 3, The undersigned has the absolute
right and déscretion to accept or reject any bid or adjourn/postpone/cancel the sake/modify any ierms and conditions of tha sale without amy prior nofice and assigning any
reasons 4, The sale is subject to conditions prascribad in the SARFAES! Act/ Rules 2002 and condstions 5.The successful bidder shall have to pay 25% of the purchase
amount (including earnest money aiready paid) immediately on chosure of the E-auction Sale Proceedings on the sama day of the sale. The Balance 75% of the purchase
price shall have to be paid within 15 Days of accaptance’ confirmation of sale conveyed to tham. In case of default of payment within prascribad period, the deposit shall be
forfeited and the defaulting purchase shall be forfeitall claims to the property o to any part of tha sum for which it may be subsaquantly sold mantioned above. 6, The EMD of
the enseccessiul biddar will be returmad on the closure of the e-auction sale proceadings. 7. The sale is subject to confirmation by the Bank, if the bormower(s)’ guaranton(s)
pays the Bank in full before sale, no sale will be conducted. 8.This is also a notice 1o the Borrower{s)/ Guarantor{s) of the-above 5aid Loan about holding of aucton sake on
the abowvia mentioned date, if thesr outstanding dues are not repald in full before auction date. 9. Last date of submission of onlne bids is Dt 27.03.2026 at 5:00 PM. 10.The
bid price to be submitted shall be above the Reserve Prce and Bidders shallimprove As, 10,000/- respectively or it's muliple. 11, TDS if any appécable will be bom by bidder

Date - 07-03-2026 | Place - Surat Sd/- Authorized Officer, UCO Bank

3‘5. u = B k Asset Recovery Branch : Union Bank Bhavan, 4th Floor, M EGﬁ E - AU GT“J N
! U mon ean ; Racecourse Road, Opp. Indoor Stadium, Rajkot. SALE NOTICE
s 2B of India E Mail: arb.rajkot@unionbankofindia.bank : =y
T TR T B Gereperiran of loks U sking * (For sale of Immovable/Movable Properties)
E Auction Sale Notice for 3ale of Movablefimmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with provision to Rule 6(2) or 8(6) of Security interest (Enforcement) Rules, 2002.
Molice is hereby given to the public in general and in paricular to the Borrower's and Guarantaris, that the below described movablefimmavable property mortgaged J charged to Union Bank of India {secured creditor),
possession of which has bean Laken by the Autharlzed Officers of Union Bank of India, wil be sold on "AS 15 WHERE 15", ¥ A5 15 WHAT 5", and "WHATEVER THERE IS5 basis , for recovery of respaciive dues mentionad
hereunder- against the secured assats morgagedichanged fo Union Bank of India, from respective borrowern{s) and guaranior(s). The reserve price and earnest money deposi is shown there against each secured assel. The
sabe will be done by the undersigned through e-auction platform provided here under
Reserve Price/
& < MAMERTESE. .. Description of the properties Totaldues |Possession | EMD! Bid increase
amount in Rs.

01 | Mis. Manan Enterprise, Yogesh H. Patel The Property, the Residential Plots bearing N.A Land of Somasar, Rev. 5. No. 385/P1/2 (in liew of Rév. | Rs. 1,04,85,000.00 | Physical | Rs. 62,00,000
{Prop.) Sr- Mo, 385(P1/2 & No. 385/P1/4), Plot Mo, 1103, 510 10, 13,14, 17, 18,19, 21, 22, 25. 26 & 40, Tolel Land | as on 28.02.2026 EMD 10%
{1) Ghanshyambhai Dharmshibhal Patel Admeasuring Sq. Mis. 4935.68 (5q. Yds, 5503.05) for Residential Purpose, within the limits of Panchayal, | and further inerast Bid Increase
(Guarantor), (2) Bhagvanbhai Ravjibhai aitue_ned at place !'-:n_I:r-'.-n 5 "-'Tl!age Somasar, Tal. Muli, Dist. Surendranagar, The Property is belongng o | &t contractusd 60,000
Golani (Patel) (Guarantor), {3) Gitaben Shri Bhagwanbhai Ravjibhai Patel. rate & cost thereof,

Amritbhal Vanech {Guarantor)

02 | Mis Shree Ram Enterprise (Partnership | In Respect of Flat No. A-104, situated at tha Ferst Floor in the Flats constructed by Sha Ramdham Co- | Rs. 1,56,26.000.00 | Physical s, 3,10,000
Firm), Represented through its Pariners: | Operative Housing Society Lid., located and siluated 2i Havamahel Road, Behind Laxmandham, | as on 31,12.2025 EMD 10%
Vijaybhai Vanmalidas Virani Naynaben | Palitana, District Bhavnagar (In name of Shri Jayubhal Veljibhai Patel). and further interest Bid Increasa 5,000
Vijaybhai Virani (Partner), 2. Guarantors : al contractual

03 | 2.4) Vijaybhai Vanmalidas Virani (Partner | All that Piece and Parcel of one Flat No, A-303, Admeasuring 550 Sq. Feet, situated a1 the Third Floar, pale B g e reet Physical | Rs. 3.10,000
cum Guarantor), 2.2) Maynaben Vijaybhai | in Flats consfructed by Shri Ramdham Co-operative Housing Society Lid., over the lands of Plot Mo, 22 EMD 10%
Virani (Partner cum Guarantor), 2.3) | and 23, forming part of R.5. No. 38, located at Havamahel Road, Lawmandham, Palitana Cwnad by Sh. Bid Increase
Champaben Balabhai Virani, (Guarantor), | Balabhai Raghavibhai Patel, That the above Property is Bound by : On or towards East: Flat Mo, A- 5,000
2.4) Babubhai Naranbhai Virani {Guarantor], | 302, On or towards West : Fiat No. A-304, On or towards North : Open Plot, On or towards South -

2.5) Babubhai Kalubhai Virani (Guarantor), | Open Comman Passage,
& Bh : i sty
08 | (L arantor], 2.7) Mohanbhai Arjanbhal | All hat Pleca and Parcel of One Flat No. A-402, Ad-measuring 550 Sa Feet, shuated at the Fourlh Physical |  Rs. 3,10,000
Virani! Kukadiya, {Guarantor) Now | Floor in Flats consiructed by Shii Ramdham Co-operative Housing Society Lid,, over the fands of Plol EMD 10%
Deceased, Through Legal Heir and | Mo.22and 23, forming parl of R.5. Mo, 38, Iocated at Havamahel Road, Laxmandham, Palitana, Owned Bid Increase
Represantativels ; Babubhai Mohanbhai | by Balabhal Kalubhai Virani, That the above Property is Bound by : On or towards East : Flatho, A- 5.000
Patel! Viranl & others, 2.8) Bhim]ibhal | 401, On or towards West : Flat No, A-403, On or towards North © Other Property, On or towards
Vashrambhai Virani (Guarantor), 2.8) | South: Gpen Common Passage.
05 | s ﬁﬁﬁiﬁﬂ?ﬁfﬁgﬂﬂ Al that Piece and Parcel of One Flat No. A-404, Ad-measuring 550 Sarare Feet, stuated at the Fourth Physical |  Rs. 3,10.000
d“fil maE ’ Threugh legal heir and Fioor, in Fiats constructed by Shi Ramdham Co-operafive Housing Society Lid.. over the lands of Plot EMD 10%
Rawaﬁem"imﬁ . Sureshbhai Manjibhai Mo, 22 and 23, forming part of R.5, No. 34, located al Havamahel Road, Laxmandham, PaMana owned Bid Increase
Virani & others, 2.11) Tulsi Mohankhai Patel by Champaben Balabhal Viranl. That the above Property is Bound by : On or towards East : Flal 5000
(Guarantor), 2.12) Balabhai Raghavbhai Mo, A-403, On or towards West - Odher Property, On or towards North : Other Properly, On or
Patel (Guarantor), 2.13) Bhavanbhaj | towards South: Open Comman Passage.
06 | VashrambhaiFPatelVirani {Guarantor) In respect of Flat No. B-104, situated at the First Floor in the Flats constructed by Shr Ramdham Co- Physical |  Rs. 3,10,000
Operative Housing Society Lid.. located and situated at Havamahel Road, Behind Laxmandham, EMD 10%
Falitana, District Ehavnagar (in name of Babubhai Naranbhai Virani). Bid Increase 5,000

o7 All that Plece and Parcel of One Flat No. B-302, Ad-measuning 550 S0. Feet, siteated atthe Third Floor, Physical Rs. 3,10.000
in Flats consiructed by Shri Ramdham Co-operafive Housing Society Lid., over the lands of Plot Mo, 22 EMD 10%
and 23, forming part of K.5. No. 39, located at Havamahe! Road, Laxmandham, Palitana owned by Sh; Bid Increase
Tulsi Mohanbhai Patel. That the above Property is Bound by : On or towards East ; Flat Mo, B-301, 5,000
On or towards West : Flat Mo, B-303, On or towards North : Open Common Passage, On or towards
South : Other Proparty.

0B Allthat Piece and Parcel of One Flat No. B-304, Ad-measuring 550 Sq. Feet, situated at the Third Floor, Physical [ Rs. 310,000
in Fiats constructed by Shri Ramdham Co-operative Housing Sociaty: Lid., over the tands of Plot No. 22 EMD 0%
and 23, forming par of B.5, Mo, 39, located &t Havamahel Road, Laxmandham, Palitana owned by Bid Increase
Bhupatbhai Mohanbihai Patel | Virani. That the above Property is Bound by : On or towards East: 5,000
Flat No. 8-303, On or towards West ; Other Property, On or towards Morth ; Open Common Passage,
On ortowards South : Qther Property.

09 All that Piece and Parcel of One Flat No. B-401, Ad-measuring 550 Sqrare Feet, situated at the Fourth Physical Rs. 3,10.000
Floor, in Flats constructed by Shri Ramdham Co-pperative Housing Society Lid,, over the lands of Plot EMD 10%
Mo, 22 and 23, farming part of .5 No. 38, located al Havamahel Road, Laxmandham, Pallana owned Bid Increase
by Mohanbhai Arjanbhal Virani' Kukadiya. That the above Property s Bound by : On or towards 5000
East: Other Property, On or towards West : Open Paszage, On ortowards North : FlatNo_ 202, Onoor
towards South : Other Propsrty.

10 All that Piece and Parcel of One Flat Mo. B-402, Ad-measuring 550 Sorare Feed, sifuated at the Fourth Physical Rs. 3,10,000
Floor, in Fiats constructed by Shri Ramdham Co-operative Housing Society Lid,, over the lands of Plot EMD 10%
Mo, 22 and 23, forming part of R.5. Mo, 39, located at Havamahel Road, Laxmandham, Palitana owned Bid Increase
by Manjibhai Arjanbhai Patel. That the above Property is Bound by : On or towards East : Flal 5,000
Mo B-401, On ortowards West : Flal No B-403, On or towards North : Open Common Paszage, Onor
towards South ; Other Property,

1 All that Plece and Parcel of One Flat No. B-403, Ad-measuring 550 Sn. Feal, situated 1 the Fourth Physical Rs. 3,10,000
Floor, in Flais constructed by Shri Ramdham Co-nperative Housing Society Led.. over the fands of Plat EMD 10%
Mo, 22 and 23, foeming part of B.5.No, 39, localed at Havamahel Road, Laxmandham, Palifana owned Bid Increase
by Bhimjibhai Vashrambhai Virani. That the above Property is Bound by : On or towards East ; Flal 5,000
Mo, 402, On or towards West : Flal No. 404, On or towards Morth : Opan Commaon Passage, On or
lowards South : Othar Propasty.

12 | Mis Chaitanya Trading through its Proprietor | All that Part of the Property consisting of Commercial Shop No. 31 Buill up Area Sq. Mis 08-T3-29and | Rs. 23.95,000.00 | Physical Fs., 5,50 000
Mr. Anilbhai Polabhai Zora [Borrower) and | Shop No. 3T Built up Area 5q. Mis. 06-96-77 Todal Built up Anea 15-70-06, Farst Floor, Deluxe Commercial | as on 31.12.2025 EMD 10%
Mr. Arunbhai Polabhai Zora {Guarantor) Comgplex, al Keshad, Taluka Keshod, Dist. : Junagadh. (in the name of Mr. Anilbhai Polabhai Zora and | and further inlerest Bid Increase

Mr. Arunbhai Polabhai Zora), Bounded : On the North by @ 07106 FL Adjoireng Common Passage, Shop at comractual 6,000
Moo 37 Shutter this side. On the South by : 07106 FL Adaining Common Passage, Shop No. 31 Shotter this | rate & caet theranl.
side, Onthe East by ; 22006 Fi. Adisining Shop Mo, 32 and 36 Wall Commaon, On the West by : 2206 Ft
Adjoming Shop No. 30 and 38 Wall Comman

13 Al that Part of the Residential Property situated at N.A, .5, No, 1332/P1 Hacior DD-80-84 Flot No, 3 Rs. 13,50,000
palki Land Admeasuring Sq. Mis. 752517 on Construction Housing Block, Total Built up Area 3q. Mis. EMD 10%
9512, at Keshod, Tal, Keshod, Oisl. Junagadh, (in the name of Mr. Anilbhai Polabhai Zora and Mr. Bid Increasa
Arunbhal Polabhai Zora). Bounded : On the North by @ 18/00 FL Adjeining Road then Plot Mo, B paiki, On 15,000
tha South by: T900 FL Adaining 23000 Fi. Fioad, On the East by © 4500 Fl.ﬁ.:g-:lining Plat Mo, 9, On tha
West by : 45700 Ft, Adjening Road then Plot Mo. B paiki

14 | Borrower Mis KGN Indusiries - Prop, Sajid | All thai Piece and Parcel of Commercial Property, Shop No. §, Admessuning Sq. FL 22883 on Ground | Rs, 23,35,000.00 | Physical Rs. 22,50,000
Ighal Motanwala (Borrower), Mr. Sajid lgbal | Floorin "Vishal Tower®, Bullding constructed of C.5. Biock No, 15, C.8. No, 18 & 19in Municipal Corporation | a8 on 31.12.2025 EMD 10%
Motanwala (Proprietor), Mr. lgbal lbrahim | Junagadh, situated Kabtya Chowk, Junagadh locality, in the City of Junagadh, District Jmagedh of Gujarat | and further interest Bid Increasa
Motanwala {Co-Obligant) State and standing in the name of Mr. Igbal Ibrahim Motanwata. Bounded as Follows : OnMNerth - Public|  at contractual 25,000

Foad, On Sowth : Adj, Wal of Lift, Passage, OnEast: Shop Mo, 4, OnWest: Shop Mo, g rate & cosi thereof

15 | 1. Mis Shrea Ram Protein Ltd., 2. Shei Lalit | Plant & Machinery At Shree Ram Profein Lid, situated &1 R.S. No. 54 Paiki 3, B/h Pan Agri Export, OF | Rs. 33,38,00,000.00 | Physical | Rs. 3,80,00,000
Chandubhai Vesoya (Director), 3. Mr. | Rajkot- Gonda National Highway, At: Bhungve, Tal, - Gondal, Dist. : Rajkot as on 31.08.2025 EMD 10%
Ravindra Kumar Singh (Director), 4. Mr. and lurlher inheresl Bid Inerease
Piyushbhai Chandubhai Vasoya (Director), al contractual rate 2,00 Lakhs

16 | 5 Mr. Utsav Jagdish Rajpara (Independent (A) Plant & Machinery at Shree Ram Pratein Ltd. situated st LS. Mo, 54 Paiki 3, B/h Pan Agri Expor, Off. & cost thareaf 1A}
Directer), 6. Ms. Anushree Mahendra | Rajlor - Gondal National Highway, At : Bhunava, Tal. - Gondal, Dist. : Rajot Rs. 3,80,00,000
Ganatra (Independent Director), 7. Mrs. | (B) Industrial Property known as Shree Ram Protein Pit. Lid. stuated at RS, No. 54 Paiki 3, Bh Pan Agri {B}
Rashmi Kamiesh Otwani (Independent | Exporl, Cff. Rajkol - Gondal Mational Highway, Al | Bhunava, Tal | Gondal, Oist | Rajked, Ares of Rs. 18,00,00,000
Director), 8. Shri Chadubhai Govindbhai | construction - 14244.28 5q. Mss., Area of Common Plot - 2387 21 5q. Mis., Area of Intemal Road - 662989 Total
Vasoya (Guarantor), 9. Mr. Kuldeep | Su. Mts., Area of Margin and Cgen Land 10351.61 Sq. Mis. {Le. Total Piot Area 35613.00 S5g. ML), Rs. 21,50,00,000
Dadubhai Gadhvi (Guaranter), 10. Mrs, Boundaries of the Property ; Morth ; B3, No. 54/FP/3F, South - Road, East: BB, No. B4/F, West 1 B8, EMD 10%
Naynaba Devendrasinh Chudasama | Mo-53F Bid Increase
(Guarantor), 11. Mrs. Shital Bipinchandrra 10.00 Lakhs
Buddhdev |Guarantor), 12. Mr. Lavjibhai
Valjibhai Savallya{Guarantor)

Date and time of Auction : 27.03.2026 from 12.00 NOON to 5.00 PM (UNLIMITED EXTENSION OF 10 MINUTES) Scan here

e eEeTEE TRt e L T PR e | T e R e T e My B T e TR e [T a e b e L Rl T B 1Y e BT e e S B AR For datailed

Property Inspection (BY TAKING PRIOR APPOINTMENT) Inspection Date : 20.03.2026, Time : 11.00 AM to 4.00 PM  [Ee=Srraem"
= Fordetailed Terms and Conditions of Salke, Please refer to the link provided in httpsIwww.unionbankofindia.co.infauction-propertylview-auction-proparty. aspx & hitps:ibaanknet.com E
= Perspactive bidders may contact for more details ta Mr. Parveen Verma - Mob : 70158 34944 Mr. Arshad Kureshi - Maob, - 39259 12600 and Mr. Jagdish Kumar - Mob : 73895 83964,
# [GETITDS shall be payable as per applicable Government Rules by purchaser on sale of Movabla/ Immovable Assets)

AS PER SARFAESI Act, STATUTORY 15 - DAYS SALE NOTICE TO THE BORROWER, GUARANATOR'/ MORTGAGOR

Date; 08.03,2028, {ln The Event Of Any Discrepancy Between The English Version And Any Othar Chief Manager & Authorised Officer,
Place : Rajkot Language Version of This Auction Notice, The English Version Shall Prevail) Union Bank of India

e o

e o

o0 @

epaper.financialexpress.com

INVITATION FOR EXPRESSION OF INTEREST FOR TRANSFER OF STRESSED LOAMN EXPOSURE OF
KAY BEOUVET ENGINEERING LIMITED UNDER SWI55 CHALLENGE METHOD

PME Investment Sardces Limitad (“PNBISL" or “Process Advisor™}, has beon mandatad by IDE] {“Lead Bank™| on behalf of
consortium of kenders iz, IDB| Bank Limited, Punjat: National Bank, Bank of Maharashica, Bank of Baeda, India Exim Bank
and STC Fingnes Lirnited (the “Lenders” |, for asssting and advising tha Lenders on Uhe ed process and matters incidental
thereto i connection with transter of stressed loan exposure of KAY BOUVET ENGINEERING LIMITED under Swiss Challenge
Method 1o eligible ARCs/ any othier peemitted transferees, in accordance with the regulatory guidelines issued by the Ressrwe
Bank of india, Including the REI guldelines on Transfer of Stressad Loan Exposure (the *Guldelines™) as may be amended,
modified or substituted from time to time.
PMBISL, on behalf of Lead Bank invites Expressions of Interest (EQI) from ARCs £ any other parmitted transfores under tha
Guidelines, io acquire the stressed loan esposvre of KAY BOUVET ENGINEERING LIMITED (CIN
US7I0SPN1923PLCOTAINN), The Lenders propose 0 underiake Swiss Challenge Bid Process (the “Bld Process™| on “All
Cash” basls, The trahsier of stressad loan exposure shall be on “As Bwhera 8", A% 15 what 157 A5 ig howaoaver is”, “Whatever
there 3° and “Without Recourse Basls” without any representation, wamranty or indemnity by the Lenders, based on existing
offer in hand [“Anchor Bid®). Considering that the aucticn = under the ‘Swlss Challenge Method’, on the Anchor Bid, the
anchor bidder shall have epectfic preferantial rights as set out in the Bid Process Documeant and further hewve the right to match
the highest bad in the mannar as alaborated in the Bid Process Documeant.
Interested Prospective Biddaers may refiar to the web notice, format and manner of submission of EC4, and should submil their
EQH in ihe presoribed farmat along with all the annaxoares 1 participate m the Bid Process as made avaiable on the Process
Aovisor's website (wask pnbisloom|] wnder *Latest on PNBISL, The request s 16 be submiffed slectronically vide email 10
pinjectmachined pnbisl com or phyalcally &t “PHB Investment Sendces Limited, PNE Pragati Towers, 2nd Floor, C-9. G Blook,
Bandra Kurla Comples, Bandra East, Munbal - 4060051". The deadline for submission of EOl along with the duly executed
annexuras |s Sth March, 2026 by 6:00 PM.
For any clarifications, pleasa contact the following:

Contact Person Designation
_Mr. Rajendra Shenoy DGM, IDBI, NMG Dept.
M. Alhirup Das AGY, IDBI, MG Dept
Ms. Homal Gupta VP, PHEISL +81- TA05250342
Ms. Samruddhi Khawsas D44, PNBISL +31- TO2BOEA690
Mote: Please note that Bid Process envisaged in this adverisement shall be subject 1o final approval of the Competent
Authority of the Lenders, IDB! and/or PNBISL resarves the right 1o cancel or modify the Bld Precess and ¢ or disgualify any
Prospective Bidders without assigning any reason and without any liabkility or ohligaton whatsoeves, This s not an offer
docurent and nothing contained herein shall constitute a binding offer or a commitmant to transfer the siressed loan
expogure, Applicants should regularly wisit the above website 1o keep themselves updated regarding clarlfications)
amendments/ tme-extansions, If ang. The Lender ressrves the right to amend and/ or annul this Invitation ingluding any
timelines or the process therein, at any time, without glving o7 assigning any reasons oF assuming any [kability or costs. Any
such amendmeant shall be availabie on the Prodess Advisor's wehsite (wew. pnbisd, com) Airtual Dats Repm or shared through
emall with =ligibie Prospective Biddess. PREISL and Lenders shall not he held Habile for any fatlure an part of the Prospective
Hidders / aligible Proapective Bidders for whatsosver reason to keep themselves updated of such modifications
SCHEDULE |

@ 1DB1 BANK
FORM A

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insalvency and Banknopicy Bosrd of India
{Valuntary Liguidation Process) Regulations, 20171

FOR THE ATTENTION OF THE STAKEHOLDERS OF

Telephone Number
+91- 8494939091
+81- 92333780048

. Emaliid
pesignmentEidhico.in

| projectmachine @pnbisleom

“ enb imeEsomant servioes i,

[SAARUS INNOVATIONS PRIVATE LIMITED]

1. | Hemeof Corporale Persan

Saarus Innovations Private Limited
01122015
Ragisirar ol Companies, Ahmadabad

2. | Datealineceeporation of Coiparate Pason

3 | Authenly under which Corporale Person is
Incorporated’ Ragisterad

&, | Coerparsta idanlity Number | Limiled Liabiily
fdantity Mumber of Gamporake Parson

5. | Address of the registaned office and principal
Mg (il ) of Conporale Pesan

210G 2 SPTC B

Shed Mo 2, Pinracis Logstic Park, 5 N0, 1940
194iFTA, 194/PTE, 19513, k. Sanand Toll Tas
Wi, Wesna, Ahmedsbad, Sanand, Gujaral -
TRITA(IN
0303 202G

§. | Liguidation Commencemen! Dale of
Carpaeale Peran

Plame - MidhiAmi Poodar

Address - Ragistered fddrass - T, Akshat, Vijay
Magar, Kabd Raad, Mear Dumga Mata Mands
Magpar-440013

Communication Address - 3°  Floor, Meers
Aparments. Above Dura Restaurant. Opp.
“tashwant Siadium, Dhantod, Megour 440012
Email- szarusilgmai.com

Cantacd Ho.-+81 5737 88000
Ragistration Mo. -
IBELVIPA-0011P-P-O2EZA0202 3-24114301

0 08, 2026 [Thisty days fram the Liguidatian
Commencemenl Data)

Watice is hereby gmen [hat Saarus Immovations Private Limiled, has commenced valintary
quitation on 03032026,

The stakeholdars of Saans lnavations Privata Limited are banaby called upan to submit a procf
afthair hains, on of balors 02048, 2028, 10 tha liquidatar &l the aod ress menboned agamstfam 7,

The financial creditors shall submil their proal of diaims by slectronic means anly. A1 other
slakehoklers may submit the proofof dlsme in person, by pastor by electronic means

Submission af false or misleading proofs of claim shal attract penalties.

7. | Mame, addrass. email address, (elephors
rember and e raglstration number of e
Liguidakor

8. | ‘Lasidabtetorsubmession of claims

Widhi Amd Poddar
Data - 08.03.2028 Liguidator
Placa - Nagpur IP Regn. No.- IBBINPA-OD1/IP-P-02520/2023-241 4381
Regromal Office : Western Business Park,
daper fip Ganara Bank {0\ 006 g Faor, Udie Magdalla Read
| Py - | Vesu, Surat-395007,

Date : 02.03.2026

To,

1. Mr. Ashok Punaji Gawane [Borrower)
Add. 1) ; Flat Mo, B-101, Shivalays Complex, Opp, Vejalpore Higghts, B, Suncity
Apartment, Vejalpare, Mavsar, Gujarat-394210. Add 2) : B3-32, Sub Jadl Ni
Bapuma, Police Line, Jalaipora, Mavsan, Guarat-394210.

2. Mr. Pankaj Ashok Gawane |Co-Borrower)

3. Mr. Akash Ashok Gawane {Co-Borrower)

Both Add. 1) : Flat Mo, B-101, Shivalava Comples, Opp. Vejalpore Hieghts, Bh.
Suncity Apartmant, Wajalpore, Mavsan, Guaral-394210. Both Add 2) : B3-32,
Sub Jail Ni Bajuma, Police Line, Jalalpore, Navsari, Gujarat-394210.

Dear Sir,

Sl : Motice Bsoed under gaction 1302) of the Securitization and Reconstuction al
Financtal Assats and Enforcement of Secunty Inferest Act, 2002 You have availed
fallowing Loans/Cradit Facilities from our Mawsari Branch

1
Type of Loan Date & Sanction] Loan | Liahility with interest
Amount | a3 on 28.02.2026
HOUSING LOAN 02.11.2015 Rs. Rs. 5,28.669.83/
(A‘c Mo, 71907730000707) 8,25,000/-

The above sad boan'credit facilibes are duly secured by way of morgage of the
assats more specifically described in the schedule heraunder, by virtee of the relevant
documants axecuted by you in owr favour. Since you had feied to dischese to our
liabilities as per the terms and conditions stipulated, the Banks has classified the debis
as NPA on 28.02. 2026 Hence, we hereby kssue this notce 1 vou under section 132 of
the subject act calling wpan you fo discharga the antire lisbdty of As.5,28,669.83
(Rupees Five Lakh Twenty Eight Thousand Six Hundred Sixty Nine And Paisa
Eighty Three Onlylas on 28-02-2026 + further Interest and charges less recovery
thereon with accrued and up to date interest and other expensas, within sixty days
from the dete of the natice, failing which wea shall exencisa &l ar any of the rights under
Section 13{4] of the subject Act

Further, you are hereby restrained from darling with any the secured assels
mientionad i the schedule in any manner whatsoever, without our pricr consent. Thas is
weithaut prejudice ta any other rights evailable to us under the subject act end 7 or any
other law in force, Your attention is imited to provisions of sulb section (B} of Section 13
of tha SARFAES| Act, in respect of time sailsble, to radeam the secured assets, The
Demend Motica has also bean issued to you by Registared Post Ack due fo your fast
knonwm address availabéa inthe branch record,

IThn.t specHic detailz of the assets MortgageHypothecated are enurmerated hereunder

Details Description to be ghven

MName of the title holder : 1. Mr. Ashok Punaji Gawane, 2. Mr. Pankaj
Ashok Gawane, 3. Mr. Akash Ashok Gawane

Alf thet piece and parcel of property bearing Flat Mo, B-101, admeasuring
1132.00 5q. Feet ke 10520 Sq. Meters. Super built up area alongwith
undivided share in the land admeasuring 16.23 5g. Meters bearing Vipalpore
Municipal Ward Mo, 5, House Mo. 1217738 on first floor of buikding named
“Shivalaya Complex, B-Wing” constructed on Vijalpore Revenue Survey No.
257/3-A/1-A/Paike 1 non-agricuftural land admeasuring 1233.75 Sq. Meters
situated opposite Vijglpore Crossing, behind Sun Gity Apartment, Vijalpore,
Tal. Jalalpore, Dist, Mavasari » Bounded by : « East : Flat No. B-104 , = Wast
: Flat Mo. A-104, = North ; Lift and Passage, = South : Open to SKY of Margin
Land. CERSAI Registration No- 400011393808

Date : 02.03.2026, Place : Navsan

2d~ Authorized Officer, Canara Bank

. Ahmedabad

@



